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3 JNATIONAL COMPANY LAW TRIBUNAL

MUMBAI BENCH MUMBAI

C.P No. 1 r28 I (MAHI I 2Ot7

Present: SHRI M.K. SHRAWAT
MEMBER (J)

SHRI BHASKAR,C PANTULA MOHAN
MEMBER (J)

AT"IENDENCE-CUM-ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF
THE NATIONAL COMPAI\Y LAW TRIBUNALON 24.71.2017

NAME OF THE PARTIES Alefrya S Khorakiwa-la & Anr.
v/s.

Wodehouse Capital Advisors Pvt. Ltd.

SECTION OF THE COMPANIES ACT: I & BP Code 2016.
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COMMON ORDER

C.P. No. 1126/I&BC/ NCLT/MB/MAH /2017

C.P. No. U27lI&BC/NCLT/MB/MAH/2017

The Learned Representatives of both the sides are present.

By consent adjourned to 13,12,2OL7.
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